IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KN OF GARES BALANCE [FBI DBl SB| TOTAL| FB] DB] SB|] TOTAL|BALANCE
MAIN CAS E S :- 01.06.2023 30.06.2023
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13372 O 1 49 50} O 0 2 2 13420
2 CIVIL SECOND APPEAL 5327] O 0 63 63 O 0 5 5 5385
3 | EXECUTION FIRST APPEAL o7l o[ o] o of of of o 0 97
4 | EXECUTION SECOND APPEAL 251 of o] o0 ol of of o 0 25
5 CIVIL MISC. APPEAL 35713 0| 63| 280 343 0| 2 28 30 36026
6 CIVIL REVISION 784] 0 0 23 23] O 0 0 0 807
7 CIVIL REVIEW 811] O 2 10 12] O 1 3 4 819
8 INCOME TAX REFERENCE of of] O 0 o] 0 0 0 0 0
9 OTHER TAX REFERENCE 130 O 0 0 0] O 0 0 0 130
10 TAX CASES o] O 0 0 (0] 0] 0 0 0 0
11 | CUSTOM APPEAL 10] o] o] o of of o o 0 10
12 INCOME TAX APPEAL 358 0| 34 0 34] O 1 0 1 391
13 | WEALTH TAX APPEAL of of o o of of o o 0 0
14 SALES TAX REVISON 608] O 0 33 33] O 0 8 8 633
15 | TESTAMENTARY CASES ol o] of o ol o] of o 0 0
16 COMPANY PETITION 71 O 0 0 0] O 0 0 0 7
17 | COMPANY EXECUTION PETITION ol o] of o of o] of o 0 0
18 | COMPANY APPEAL 8| o] of o of of o o 0 8
19 | COMPANY APPLICATION 138 o] o] o0 of of o] o 0 138
20 COMPANY SUIT 121 O 0 0 0] O 0 0 0 12
21 | COMPANY LIQUIDN. CASES 38| o] of o0 of of o o 0 38
22 | ELECTION PETITION 51 o] o] o of of of o 0 5
23 | SPECIAL APPEAL (CIVIL) 41l o] o] o of of of o 0 41
24 | SPECIAL APPEAL (WRITS) 2511] 0] 34| 0 34] o] 3] o 3| 2542]
25 CIVIL CONTEMPT 38371 0| 10 65 751 O 2 19 21 3891
26 CIVIL WRITS 101965| 0| 139| 734 873] O 18| 257 275 102563
27 | RECRIMINATION PETITION ol o[ of o of of of o 0 0
28 | CROSS OBJECTION 681 of o] o of of of o 0 681
29 | CIVIL REFERENCE 6] of o o of of of o 0 6
30 | CIVIL TRANS. APPLICATION 182 o] o 7 71 o[ of 5 5 184
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 391 O 0 1 1 O 0 0 0 40
TOTAL (A) 166705| 0| 283] 1265] 1548] 0 27 327 354 167899
CRIMINAL SIDE:-
1 | MURDER REFERENCE 4 o] 1] o 11 o] 2| o 2 3
2 CRIMINAL APPEAL 28169 0| 24| 199 223] O 5 51 56 28336
3 | CRIMINAL REVISION 13362 0] 0] 123] 123] o] o] 12 12 13473
4 CRIMINAL MISC. PETITION 24719] O 0| 486 486] O 0] 125 125 25080
(U/S 482 CRP.C))
5 CRIMINAL MISC. BAIL 2834] 0 0| 1403| 1403] O 0| 842 842 3395
(U/S 438 & 439 CR.P.C.)
6 | CRIMINAL CONTEMPT 18] o] o] o0 of of of o 0 18
7 | CRIMINAL REFERENCE 11 o] of o of of of o 0 1
‘8 HABEAS CORPUS 46) 0| 39 0 391 O 17 0 17 68
9 | CRIMINAL LEAVE TO APPEAL 1236] 0| 2| 49 511 o] 1] 39 40 1247
10 CRIMINAL WRITS 1914] 0| 14| 185 1991 O 12 66 78 2035
11 | CRIMINAL REVIEW 11 o] of o of of o o 0 1
TOTAL (B) 72304| 0] 80| 2445] 2525 O 371 1135 1172 73657
TOTAL (A+B) 239009| 0} 363) 3710 4073} 0 64] 1462| 1526| 241556
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
SNo: KIND OF CASES BALANCE | FB] DB| sB| TOTAL| FB] DB| SB| TOTAL|BALANCE
MISC. CASES.::- 01.06.2023 30.06.2023
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5344 0| 11 82 93] O 5 37 42 5395
2 |BAIL & STAY IN CRL.REVISION 5075 O 0 88 88] O 0 11 11 5152
3 |BAIL & STAY IN CRL.MISC.PET. 22344 0 0| 422 4221 0 0 97 97 22669
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1542 0 0| 163 163] 0 0 50 50 1655
5 [BAIL & STAY IN CRL.CONT.PET. 0] O 0 0 0] O 0 0 0 0
6 |BAIL & STAY IN CRLLA 18] O 0 1 1 0 0 0 0 19
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 753 0 0 31 1) 0 0 6 6 778
TOTAL (9] 35076 0| 11| 787 798| 0 5| 201 206 35668
2 CRIMINAL TRANSFER 80] O 0 8 8] O 0 1 1 87
3 STAY IN HABEAS CORPUS 9] O 1 0 1 0 0 0 0 10
TOTAL (D) 89| 0 1 8 9] 0 0 1 1 97
TOTAL (C+D) 35165] 0| 12| 795 807 0 5] 202 207 35765
TOTAL (A+B+C+D) 274174| 0| 375| 4505] 4880 O 69| 1664| 1733] 277321
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAYINI. T. APPEAL 431 0 0 0 0] O 0 0 0 43
2 |STAY IN W.T. APPEAL / CUSTA 8] O 0 0 0] O 0 0 0 8
3 |STAY IN O. T. REFERENCE 114] O 0 0 0] O 0 0 0 114
4 |STAY IN S. T. REVISION 463 0 0 33 33] O 0 0 0 496
5 [STAY IN CIVIL IST APPEAL 4808] O 1 38 39] O 0 1 1 4846
6 [STAY IN CIVIL 2ND APPEAL 2436 O 0 61 61 0 0 3 3 2494
7 |STAY IN EXE. FIRST APPEAL 100} O 0 0 o] O 0 0 0 100
8 |STAY IN EXE. 2ND APPEAL 24] 0 0 0 0] O 0 0 0 24
9 [STAY IN C. M. APPEAL 10005 0| 38 63 101] O 2 5 7 10099
10 [STAY IN CIVIL REVISION 708 O 0 22 22y O 0 0 0 730
11 [STAY IN CIVIL CONTEMPT 171 O 0 0 0] 0O 0 0 0 17
12 |STAY IN SPL. APPEAL (CIVIL) 271 O 0 0 0] O] 0 0 0 27
13 |[STAY IN CIVIL TRANS. APPLN. 170] O 0 5 51 O 0 4 4 171
14 |STAY IN COMPANY CASES 14] O 0 2 2l O 0 0 0 16
15 |STAY IN SPL. APPEAL (WRIT) 2132 0O 27 0 270 O 1 0 1 2158
16 |STAY IN WRIT PETITION 62743] 0| 95| 661 756] O 9] 203 212 63287
TOTAL (E) 83812| 0| 161] 885 1046| O 12| 216 228 84630
2 CIVIL MISC. APPLICATIONS 4920 O 25 54 791 O 0 11 11 4988
3 CIVIL MISC. CASES U/S-5 12336] 0| 25| 178 203] O 1 41 42 12497
4 EXE. MISC.APPLICATION 0] O 0 0 o] O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 O 0 0 0] O 0 0 0 1
TOTAL (F) 17257] 0| 50| 232 282] 0 1 52 53 17486
TOTAL (E+F) 101069| 0| 211} 1117 1328] 0 13| 268 281 102116
TOTAL (C+D+E+F) 136234| 0] 223] 1912] 2135] O 18| 470 488| 137881
GRAND TOTAL (ATOF) 375243| 0] 586] 5622|] 6208] O 82| 1932 2014 379437
Dt.: 14-07-2023 11:08

*%k%




